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who held the discussion with the Management 
and the matter hat been mutually settled for 
the time being.

Shortage o f Steel ia  Etorala

7941. SHRI VAYALAR RAV I: Will the 
Minister of STEEL AND MINES be pleased 
to state:

(a) whether Government are aware that 
90 steel furniture factories in Kerala have been 
closed down due to shortage of supply of the 
steel materials, particularly the CR Sheets; 
and

(b) if so, the steps taken for the supply of 
of steel material to these factories ?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES (SHRI 
SHAHNAWAZ KHAN) : (a) Due to general 
shortage of steel, industrial units including 
furniture factories may be facing difficulties to 
some extent in all parts of the country includ­
ing Kerala. Government, however, have no 
readily available information regarding the clo­
sure of steel furniture factories in Kerala due to 
shortage of steel.

(b) All efforts are being made to raise 
production in our Steel Plants and to clear 
imports to the extent required.
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Service Conditions la  M. P.** C anteenaat 
South and North Avenues, New Delhi

7943. SHRI P. ANTONY REDDY s Will 
the Minister of LABOUR AND REHABILI­
TATION be pleased to state :

(a) the service conditions that are existing 
in M. P.'s Canteens both at South and North 
Avenues; and

(b) the number of workers employed in 
each of these canteens ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. KHADIL- 
KAR): (a) The MPs* canteens at South Avenue 
and North Avenue are run by private caterers. 
There are no written rules at these canteens go* 
verning the service conditions of the employees. 
It has been reported to Government that the emp­
loyees in the canteen at North Avenue are paid 
wages varying from 50 to Rs. 100 with free 
board and lodging, and that hours of work and 
leave entitlement etc. are according to the 
Delhi Shops and Establishments Act, 1954. At 
the canteen at South Avenue, the caterer 
claims to be employing only casual labour on 
daily rates of wages.

(b) The number of workers employed in 
the South Avenue and North Avenue canteens 
is 8 and 11 respectively.

A rrears o f Employees Provident Fund 
w ith M ies M ines Companies

7944. S.HRI JAC-ANNATH MISHRA: 
Will the Minister of LABOUR AND REHABI­
LITATION be pleased to state :

(a) whether some of the leading Mica mine 
companies like M/S. Christean Mica Industries,
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Domchaach and M/s. C. H. (P) Ltd. P. O. 
Jhumritilaiya are habitual defaulters under the 
Employees' Piovident Fund in Bihar region ;

(b) whether the above noted companies and 
others have not deposited even the workers' 
share of Provident Fund contributions which 
have been deducted from their salaries ; if so, 
the arrear amount involved ;

(c) whether criznioal cases under Sec. 406 
and 409 I. P. C. have ever been filed against 
them ; if so, when and the particulars thereof ;

(d) whether some of the cases filed under 
Sec. 406 and 409 I. P. C. in Bihar region for 
P. F. default have failed because of irregulari­
ties in the complaint petition itself and if so, 
the particulars of the cases having failed ; and

(e) the action being taken against those 
erring and irresponsible officers on whose 
account those cases failed ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. KHADIL- 
KAR) : (a)to(e). The administration of the 
Employees’ Provident Fund is the concern of 
the Central Board of Trustees set up under the 
Employees' Provident Funds and Family Pen­
sion Fund Act, 1952 and is not the direct con­
cern of the Central Government. The Provi­
dent Fund authorise* have reported that the 
information is being collected. It will be laid 
on the Table of the Sabha in due course.

Asfcikodo (Ernakulam) Sea Mouth cloaed 
due to  deposit of Silt

7945. SHRI VAYALAR R A V I: Will the 
Minister of AGRICULTURE be pleased to 
ttate :

(a) whether Government are aware that the 
Azhikode (Ernakulam) sea mouth has closed 
due to the deposit of silt and the entire fishing 
industry of the area has come to a stand still; 
and

(b) if so, the steps taken to remove the silt ?

THE MINISTER O *  STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) A sand bar 
has formed at the entrance of the Azhikode 
Sea Mouth. As a result fishing vessels have to 
take a  circui touts route to the sea. This has

adversely affected fishing activity in the area, 
and there have been representations from the 
fishing industry in this connection.

(b) The Government of Kerala have been 
making efforts to obtain a dredger on loan 
from the Cochin Port Trust and other organi­
sations. As there is a shortage of dredgers, and 
available dredgers which are suitable for this 
work are heavily committed on other important 
projects, it has not been possible to obtain a 
dredger so far. The Government of Kerala 
have since finalised arrangements to purchase 
a dredger at an estimated cost of about Rs. 1.5 
crores. Pending manufacture of the dredger, 
efforts are being continued to obtain a dredger 
on loan.
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